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Reduction of Quota of Rice for Mabara-
sbtra 

3009. SHRl OURUDAS KAMAT: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(8) whether Government have reduced 
the monthly al10tment of rice from 75,000 
M.T.ls to 25, 000 M. T's per month to 

Maharashtra ; 

(b) if so, the reasons ~or this cut in 

rice allotment; 

(c) whether Government are co:-,si· 
derina to increase the allocation of rice to 
tb. State Government ; and 

(d) if not, tbe reasons therefor ? 

THE MINISTER .F 
CIVIL SUPPLIES (RAO 

FOOD AND. 

BIRENDRA 
SINGH) : (a) and (b) There has been no 
recent reduction in the monthly allocations 
of rice to Maharashtra. However, in the 
year 1982, in lhe context of the need to 
strictly regulate the sotck releases from the 
Central Pool, the allocations of rice to 
various States were rational ised and, in 
case of Maharashtra, the aJJocation, which 
was at 75,000 tonnes for April, 1982 and 

60,000 tonnes in May, 1982, was fixed at 
25,000 tonnes in June, 1982. 

(c) Additional allocations of 5,000 
tonnes or rice ha\-e been made to Mahara .. 
shtra each month r or : Jun e, July and 
August, 1985, raising their monthly allo-
cation to 30,000 tonnes. This is beiDI 
further raised to 35,000 tonnes for Sep.-
tember, 1985. In addition a special one-
time allocation of 20,000 tonne s of rice 
was also made to the State Government in 
July, 1985. 

(d) Does Qot arise. 

News Captioned "CBl Probe. Fall to 
Have Impaet 

3010. DR. O.S. RAJHANS : 
SHRI O. BHOOPATHY : 
SHRI MOHO. MAHFOOJ ALI 
KHAN: 
SHRIMATI OEETA MUKHER-
JEE: 
SHRI RAMASHRAY PRASAD 
SINGH: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether the attention of Govern-
ment has been dJ8wn to a f.CWS item 
captioned "CBI probes fail to have impact'" 
appearing in Ind ian Express dated 12 
June, 1985 ; 

(b) whether CBJ has comp!ained th,.t 
its recommendations in the le~istered cases 
and h cstigated agair1f;t various officers of the 
DDA have been treated \er)' lightly; 

(c) the details of the lases and reco .. 
mmendations made by the CBI against the 
officers of DDA and action taken by Minis-
try in this regard; 

(d) whether Government propose to 
hand over these cases to the Central Vi,i-
lance Commissioner; and 

(e) if not, the reasons therefor? 

THE MINI~TER OF PARLIAMEN-
TARY AFFAIRS (SHRI H.K.L. BHA-
QAT) : (n) Yet'!, Sir. 

(b) It had been made out that purush. 
ment meted out to the party cbarged was 
not commensurate with the Jap~es. 

(c) to (e) The information js being 
collected and wi]] be laid on the Table of 
the Sabha. 

ImprovIng lot of Trlbals and Baekward 
Classes 

301 J. SHRI V. SOBHANADREES-
WARA RAO: WiU the Minister of AORI-
CULTURE AND RURAL DEVELOP. 
MENT be pl eased to state : 




